IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:18-03-2026

.03.2026

Applied For

ABLAPL- Order Dtd. 2026-03-
19016/20261(18.03.2026 14207/2025 P DAS C.O0. 16
BLAPL- Order Dtd. 2026-03-
19017/20261(18.03.2026 12612/2025 SD JENA C.O0. 17
ABLAPL- Order Dtd. 2026-03-
19018/20261(18.03.2026 2835/2026 TR DAS C.O0. 16
ABLAPL- Order Dtd. 2026-03-
19019/20261(18.03.2026 1091/2026 TR DAS C.O0. 16
ABLAPL- Order Dtd. 2026-03-
19020/20261(18.03.2026 1473/2026 M DAS C.0. 16 BAIL-2
ABLAPL- PRIYA RANJAN COURT NO. |[Order Dtd. 2026-03-
19021/20261(18.03.2026 543/2026 STNGH cC.0. 3 OLD 16
CRLMC- COURT NO. |Order Dtd. 2026-03-
19028/2026(18.03.2026 770/2026 M.K.MOHANTY |C.O. 3 OLD 13
CRLMC- COURT NO. |Order Dtd. 2026-03-
19029/2026(18.03.2026 2594/2025 M.R.SAHOO C.O0. 3 OLD 13
CMP- COURT NO. |[Order Dtd. 9999-12-
19031/2026(18.03.2026 104/2026 M.BEHERA c.0. 5 OLD 31
CRLA- COURT NO. |[Order Dtd. 9999-12-
19032/20261(18.03.2026 257/2026 M.DAS C.0. 1 31
CRLMP- COURT NO. |[Order Dtd. 2026-03-
19034/2026(18.03.2026 274/2026 C.RANA Cc.0. 1 16
CRLMC- COURT NO. |Order Dtd. 2026-03- |CRIMINAL
19035/2026(18.03.2026 575/2026 J.PARIDA Cc.0. c o5 MISC
CRLMC- COURT NO. |[Order Dtd. 2026-03-
19036/2026(18.03.2026 5294/2025 D.NAYAK Cc.0. ‘ 16
CRLMC- COURT NO. |[Order Dtd. 2026-03-
19037/2026(18.03.2026 841/2026 G.ROUT Cc.0. ‘ 16
FAO- COURT NO. [Order Dtd. 2026-03- [15C-
19039/2026(18.03.2026 D.K.MOHANTY |[C.O. . : APPEAL
702/2019 6 11
SEC.
WRIT
WP (C) — COURT NO. [Order Dtd. 2026-03- |BRANCH
19041/2026(18.03.2026 17614/2025 LAXMI SHARMA [C.O. ‘ 17 (DIVISION
BENCH-1)
FAO- COURT NO. |[Order Dtd. 2026-03- MISC.
19042/2026/18.03.2026 D.K.MOHANTY |C.O. . : APPEAL
319/2019 6 11 SEC

10

(S¢




MISC.

19043/2026 118.03.2026 [L290° D.K.MOHANTY COURT NO. Order Dtd. 2026-03- |, pp,p
475/2019 6 11
SEC.
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19047/202618.03.2026 |¢°(*)° R R NAYAK 5 o o CHD
WP (C) - SUBASH CH COURT NO. Order Dtd. 2026-03- |WRIT
19050/2026118.03.2026  |g01,75056 |paNT 23 30 BRANCH-4
CMP- COURT NO. Order Dtd. 2026-05-
19051/202618.03.2026 (o0 o [0 K PANDA S o
WP (C) - SUBASH CH COURT NO. Order Dtd. 2026-03- |[WRIT
19052/2026|18.03.2026 8143/2026 |PANI 3 OLD 17 BRANCH-3
WP (C) - ASHOK KUMAR COURT NO. Order Dtd. 2026-03-
19053/202618.03.2026 Lo )" o B85 oy o
KHIROD
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19054/202618.03.2026 5o ()" ICHANDRA oy o o cEoc
MAJHI
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19055/202618.03.2026 g > K C MAJHI SO o N NCH- S
KHIROD
WP (C) - COURT NO. Order Dtd. 2026-03-
19056/2026 |18.03.2026 CHANDRA
6803/2026 | 1000 3 OLD 17
KHIROD
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19057/2026(18.03.2026 ¢ (O)° - CHANDRA oy o o NCH-S
MAJHT
FAO- COURT NO. Order Dtd. 2026-03- |115C:
19058/202618.03.2026  |g>" o |D.BISWAL S o APPEAL
SEC.
WP (C) - COURT NO. |order Dtd. 2026-03-
19059/202618.03.2026 5o c)> A MOHANTY S o
WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
19060/202618.03.2026 5o c)> A MOHANTY S o N ANCH.2
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
19061/2026(18.03.2026 |1 (5" s.K.5AHOO : o o NCH_
WP (C) — COURT NO. Order Dtd. 2026-03- [WRIT
19063/202618.03.2026 |- )7 A MOHANTY : o N NCH_4
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19064/202618.03.2026 |3 )7 AT : > o NCH_3
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19065/202618.03.2026  |o-c > B SAMAL : > o NCHD
WP (C) — COURT NO. Order Dtd. 2026-04- |WRIT
19066/202618.03.2026 |1 (5)° - |a.aL : o N ANCH. 3
WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
19068/202618.03.2026 Lo =)° o Is K SAHU : o N NCHA1
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WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
19069/2026|18.03.2026 7462/2026 M.NAYAK 1 20 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19071/2026(18.03.2026 5133/2026 S DEVI 1 16 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
19072/2026|18.03.2026 6985/2026 A K RANA 12 01 BRANCH-5

WP (C) - COURT NO. |Order Dtd. 2026-03-
19074/2026(18.03.2026 34443/2025 R K SAHOO 12 17

WP (C) - COURT NO. |Order Dtd. 2026-03-
19076/2026(18.03.2026 7811/2026 S K SAHOO 53 30

WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19077/2026|18.03.2026 7736/2026 P K MISHRA 23 17 BRANCH-8

WP (C) - COURT NO. |[Order Dtd. 2026-03-
19078/2026(18.03.2026 30361/2025 DILLIP SAMAL 23 09

WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19080/2026(18.03.2026 7607/2026 B S SWAIN 53 17 BRANCH-3

WP (C) - COURT NO. |[Order Dtd. 2026-03-
19081/2026|18.03.2026 17220/2024 P K DAS 23 1o

CRLMC- COURT NO. |Order Dtd. 2026-03-
19083/2026(18.03.2026 571/2026 A. K. BEHERA 6 16

WP (C) - COURT NO. |Order Dtd. 2026-03-
19084/2026|18.03.2026 20382/2025 L K NAYAK 6 16

CRLMC- COURT NO. |Order Dtd. 2026-03-
19098/2026(18.03.2026 3829/2025 P. K. MISHRA 6 13

BLAPL- COURT NO. |Order Dtd. 2026-03-
19099/2026|18.03.2026 965/2026 S BARIK 6 13 BAIL-2

CRLMC- COURT NO. |Order Dtd. 2026-02- |CRIMINAL
19100/2026(18.03.2026 3847/2025 P. K. MISHRA 6 o5 MISC

WRIT

WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH

19102/2026|18.03.2026 7331/2026 R. K. SAHU 6 17 (DIVISION
BENCH-2)

WP (C) - A. K. COURT NO. |Order Dtd. 2026-03- |WRIT
19103/2026118.03.2026 7119/2026 |MOHAPATRA 6 17 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2026-04-
19104/2026(18.03.2026 1641/2026 A. K. SWAIN 23 29

WP (C) - S. P. COURT NO. |Order Dtd. 2026-03- |WRIT
1910572026 |18.03.2026 13764/2025 |SAMANTA 23 10 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19106/2026|18.03.2026 26399/2024 N. K. ROUT 5 53 BRANCH
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(DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT
19107/2026/18.03.2026 28373/2025 KSHITISH 5 16 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
19108/2026/18.03.2026 7014/2026 KSHITISH 12 13 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03- [WRIT
19109/20261/18.03.2026 423/2026 K. BARAL 12 16 BRANCH-2
WP (C) - COURT NO. |Order Dtd. 2026-04-
19110/2026(18.03.2026 4367/2026 B. BEHERA 20 57
BLAPL- COURT NO.
19111/20261(18.03.2026 199/2026 B DAS 20
WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT
19112/2026/18.03.2026 34831/2025 S.K. SAMAL 20 16 BRANCH-4
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19113/2026/18.03.2026 7856/2026 S. DAS 20 16 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 9999-12-
19114/2026/18.03.2026 7066/2026 D. K. BEHERA > OLD 31
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
19115/2026/18.03.2026 8026/2026 R. R. DAS > OLD 31 (DIVISION
BENCH-1)
WP (C) — COURT NO. |[Order Dtd. 9999-12-
19116/2026/18.03.2026 8018/2026 R. R. DAS > OLD 31
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-04- |BRANCH
19117/2026/18.03.2026 6807/2026 P. K. NAYAK 17 20 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT
19118/2026/18.03.2026 7945/2026 J. SAHOO 17 16 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT
19119/2026/18.03.2026 7637/2026 A. K. PANDA 17 16 BRANCH-3
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
19120/2026/18.03.2026 2102/2026 A. SAHOO 6 31 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19121/2026/18.03.2026 7907/2026 A. PATTANAIK 6 16 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03-
19122/2026/18.03.2026 19134/2025 R. K. BISOI 6 16
WP (C) — COURT NO. |[Order Dtd. 9999-12-
19123/20261(18.03.2026 7805/2026 S. C. MEKAP > OLD 31
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WP (C) - COURT NO. |Order Dtd. 2026-03- [WRIT
19124/2026|18.03.2026 7659/202¢ |S-K- PATRA 2 OLD 17 BRANCH-4
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-11- |BRANCH
19125/2026(18.03.2026 31518/2025 K. BARAL 6 07 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03-
19126/2026(18.03.2026 7627/2026 J. PARIDA 6 17
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19127/2026(18.03.2026 8266/2026 P. K. JENA 6 17 BRANCH-8
WP (C) - B. M. COURT NO. |Order Dtd. 2026-03-
19128/2026|18.03.2026 7725/2026 |SARANGIT 6 17
WP (C) - KALPANA COURT NO. Order Dtd. 2026-03- |WRIT
19129/202618.03.2026 1237/2026 |BARAL 6 16 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19130/2026|18.03.2026 35099/2025 S K BISWAL ‘ 16 BRANCH-5
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
19132/2026|18.03.2026 8014,/2026 N+ ROUT > OLD 11 BRANCH-2
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
19133/2026(18.03.2026 7976/2026 N. ROUT > OLD 31 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03-
19136/2026(18.03.2026 7714/2026 A. K. JATI > OLD 17
BLAPL- SUNIL KU COURT NO. |Order Dtd. 2026-03-
19139/202618.03.2026 885/2026 PRUSTY 2 OLD 12
MACA- COURT NO. |Order Dtd. 2026-03- MIsc.
19140/2026(18.03.2026 591/2005 J DEHURY > OLD 19 APPEAL
SEC.
WP (C) - COURT NO. |Order Dtd. 2014-04-
19141/2026/18.03.2026  |oo5 505 [P K LENKA 5 OLD 29
WP (C) - COURT NO. |Order Dtd. 2014-04-
19142/202618.03.2026 593/2005 |F K LENKA 5 OLD 59
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19143/202618.03.2026 1300/2018 P K JATI 5 OLD 13 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19144/2026(18.03.2026 15813/2018 S K RATH > OLD 13 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-04- [WRIT
19145/2026(18.03.2026 1123/2020 P K JENA 29 10 BRANCH-3
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
19146/2026(18.03.2026 29237/2020 B K SWAIN 3 OLD 20 BRANCH-8
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MISC.
19147/2026 |18.03.2026  |ACA~ N R BEHERA COURT NO. Order Dtd. 2025-09- |, pppap
89/2016 1 13
SEC.
MACA- COURT NO. Order Dtd. 2025-09- |1SC:
19148/2026(18.03.2026 K C NAYAK : : APPEAL
89/2016 1 13
SEC.
CONTC- COURT NO. Order Dtd. 2026-03-
19149/2026|18.03.2026 | Z20~) o |S SWAIN . 17
CONTC- COURT NO. |Order Dtd. 2026-03-
19150/2026|18.03.2026 |70o" 7 N C ROUT . 1
CONTC- COURT NO. |Order Dtd. 2026-03-
19151/2026|18.03.2026 | I0.° 7, |C R NAYAK . 1 CONTEMPT
CONTC- COURT NO. |0rder Dtd. 2026-03-
19152/2026|18.03.2026  |Z.0 -0 . |S K SAMAL . 1
CONTC- COURT NO. |Order Dtd. 2026-03-
19153/2026|18.03.2026 |, 5. -0 . |S K PRADHAN . o
CONTC- COURT NO. |Order Dtd. 2026-03-
19154/2026(18.03.2026 |, =0 -0 . |S K PRADHAN . o
CONTC- COURT NO. |Oorder Dtd. 2026-03-
19155/2026|18.03.2026 |, -o" 7, |S K PRADHAN . o
CONTC- COURT NO. |0rder Dtd. 2026-03-
19156/2026|18.03.2026 | "~ o |S K PRADHAN . 1
WP (C) - COURT NO. |0rder Dtd. 2026-03- |WRIT
19157/2026(18.03.2026 38631/2021 |F K ROUT 1 16 BRANCH-2
WP (C) - COURT NO. |0rder Dtd. 2026-03- |WRIT
19158/2026(18.03.2026 |, o0 oo, [P K ROUT . T BRANCH-2
WP (C) — PRADEEP COURT NO. Order Dtd. 2026-03- |WRIT
19159/202618.03.2026 38636/2021 |KUMAR ROUT 1 16 BRANCH-2
WP (C) - PRADEEP COURT NO. Order Dtd. 2026-03- |WRIT
19160/202618.03.2026 38634/2021 |KUMAR ROUT 1 16 BRANCH-2
WP (C) - COURT NO. |0rder Dtd. 2026-03- |WRIT
19161/202618.03.2026 ;1,770 , |G C JENA . 15 ERANCH-4
WP (C) - COURT NO. |0rder Dtd. 2026-03- |WRIT
19162/2026(18.03.2026  [17,~7 -, R K BARIK . 15 ERANCH-4
WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
19163/2026(18.03.2026 |17 =) - o B K SWAIN . . ERANCH-1
WRIT
WP (C) - COURT NO. |0rder Dtd. 2026-03- |BRANCH
19164/2026|18.03.2026 |, )0 P K JENA ! 1 (DTVISTON
BENCH-2)
WP (C) - COURT NO. |0rder Dtd. 2026-03- |WRIT
19165/2026 (18.03.2026 |0 oo oo, |H K PATRA . e BRANCH-4
WP (C) — COURT NO. Order Dtd. 2026-03-
19166/2026(18.03.2026 |, 7 oo, MITHUN DAS . 5
WP (C) — SURYAKANTA COURT NO. Order Dtd. 2026-03- |WRIT
19167/202618.03.2026 1034/2026 |DASMOHAPATRA 1 17 BRANCH-5
» [19168/2026(18.03.2026  [WP(C) - B K PATI COURT NO. [Order Dtd. 2026-03-

32)




2366/2026 1 16
19169/202618.03.2026 ggé%};oza R K BARIK COURT NO- Sgder Dtd. 2026-02- WRIT
19170/2026 |18.03.2026 QS£$>;OZ6 B BEHERA COURT NO. lorder Dtd. 2026-03- uRIT
19171/2026 |18.03.2026 gfé;};oza S K PARIDA SOURT NO. Order Dtd. 2026703~ FRIt @ o
19172/2026 18.03.2026 ggé$>5026 K.N.SAHOO COURT NO- ggder Dtd. 2026-05- R
19173/2026 |18.03.2026 giég};026 K C PANDA SSURT NO. 2§der btd. 2026-03- giiECH—8
19174/2026(18.03.2026 gf;g>5026 R.C. ROUT SSURT NO. ggder Dtd. 2026-05-
19175/2026|18.03.2026 g§é§>5026 S. DAS igURT NO. ?gder Dtd. 2026-03- giiECH—7
19176/2026 18.03.2026 giég}5026 P K DAS COURT NO. lorder Dtd. 2026-03- WRIT
19177/2026 (18.03.2026 ggég};026 KSHITISH SSURT NO. 2§der btd. 2026-04- EEiECH_7
19178/202618.03.2026 §5é§>5026 KSHITISH COURT NO- ?gder Dtd. 2026-04- R
19179/2026(18.03.2026 ggé§>;026 B DAS iOURT NO. gider Dtd. 9999-12-
19180/2026|18.03.2026 §§é§>£026 M.N. MOHANTY SOURT NO. ?;der Dtd. 2026-03-
19181/2026/18.03.2026 ggé§>;026 S N GAYA EOURT NO. ?gder Dtd. 2026-03- giiECH—8
19182/2026|18.03.2026 ggég>;026 . gOURT NO. ?gder Dtd. 2026-03-
19183/2026|18.03.2026 2???58;6 BP TANGA §OURT NO. ?gder Dtd. 2026-03-
19184/2026|18.03.2026 ?22252626 PK MISHRA §OURT NO. ?gder Dtd. 2026-03-
19185/2026/18.03.2026 255(?/;026 J SAHOO (130URT NO. (iider Dtd. 2026-03- giigCH_Zl
19186/2026|18.03.2026 ggéglgoza LK. NAYAK EOURT NO. ?;der Dtd. 2026-03-
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19187/2026|18.03.2026 ?2225;626 PK MISHRA EOURT NO. ?gder Dtd. 2026-03-
19188/2026(18.03.2026 ggég>5026 K. C. PANDA COURT No.|Order Dtd. 2026-04- WRIT
19189/2026 18.03.2026 225g35025 T SWAIN COURT NO. |Order DEd. 2026-03-
19191/202618.03.2026  [[)5¢ 70, [PK MISHRA COURT NO. |Order Dtd. 2026-03-
19192/2026 |18.03.2026 ggég};026 M.R. BARIK gogig NO. 2§der btd. 2026-03- giiECH—8
19193/2026(18.03.2026 22232626 R K BARIK COgRT MO Order Dd. 2026-03-
19194/2026|18.03.2026 ??§§52626 PK MISHRA gogig NO. ?gder Dtd. 2026-03-
19195/202618.03.2026 |333o R K BARIK COURT NO. |Order Dtd. 2026-03-
19196/202618.03.2026 ?géf};OZG K.N.SAHOO gogig NO. ?gder Dtd. 2026-03- R
19197/202618.03.2026 3> 757" IRK PATRA COURT NO. |Order Dtd. 2026-03-
19198/2026 18.03.2026 ggéi}éOZG P. JENA gogig NO. ?;der Dtd. 2026-03-
19199/2026(18.03.2026 ?2835856 NK SATAPATHY gogig NO. ?gder btd. 2026-03~ |pp11-2
19200/2026 |18.03.2026 25264/2000 N C SINHA iOURT NO. ?gder Dtd. 2026-02- giiECH—8
19201/2026|18.03.2026 gfé§>5026 S. SAMAL ggURT NO. ?gder Dtd. 2026-04- g?iECH—7

M/S BIRAJA
19202/2026 |18.03.2026 ??5252625 TEQ;QQTNANDA SOURT NO. [O¥der Drd. 20267057 lgarr-

BHUSAN

ROUTRAY)
19203/2026 18.03.2026 ??5252625 ?;i?ié N ggURT NO. ?gder Dtd. 2026-03-
19204/2026(18.03.2026 25532526 B. SAMAL COURT MO ?gder Dtd. 2026-03- T
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ABLAPL- COURT NO. |Order Dtd. 2026-03-
19205/202618.03.2026  |,0" ', - [GR PATRA >3 e BAIL-2

WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19206/2026(18.03.2026  |oo, 0o . R K MOHABHOI 23 7 BRANCH-2

WP (C) - COURT NO. |[Order Dtd. 2026-03-
19207/2026(18.03.2026 |-, . [B. SAMAL 23 e

ABLAPL- RAMAKANTA COURT NO. |[Order Dtd. 2026-03-
19208/2026 (18.03.2026 [, 0o o Do 23 e

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19209/2026(18.03.2026 |oo5c oo, [K PARIDA 23 1 ERANCEH-4

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19210/2026(18.03.2026  |o 50 o0, (A K. PANDA 3 1 BRANCEH-2

ABLAPL- COURT NO. |Order Dtd. 2026-03-
19211/202618.03.2026 |/, ' - |HK PANDA 23 e

WP (C) - TAPAN KU. COURT NO. |Order Dtd. 2026-03- |WRIT
19212/202618.03.2026 6902/2026 |JENA SAMANTA 23 17 BRANCH-4

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19213/2026(18.03.2026 | o o oo, |J. PRADHAN 23 e BRANCEH-S

CRLREV- COURT NO. |[Order Dtd. 2026-04-
19214/2026|18.03.2026 |go" ' o |S.M.SINGH 3 oLD 07

ABLAPL- COURT NO. |Order Dtd. 2026-03-
19215/2026(18.03.2026 |, ), |G JAYASINGH 3 oL e

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19216/2026|18.03.2026 |5 o0 oo, |T SWAIN 3 oL 1 BRANCH-2

ABLAPL- COURT NO. |Order Dtd. 2026-03-
19217/2026(18.03.2026 [, o" 0, A PATTANAIK 3 oLD e

cMP- COURT NO. |Order Dtd. 2026-03-
19218/2026|18.03.2026 | /\0 oo, M.R.BARIK 3 oL 1

cMP- COURT NO. |Order Dtd. 2026-03-
19219/2026|18.03.2026 | ,o0 o . |A.MOHANTY 3 OLD 1

CcMP- COURT NO. |Order Dtd. 9999-12-
19220/2026 (18.03.2026 |, o,  |P.K.MISHRA 5 OLD 31

CONTC- COURT NO. Order Dtd. 2025-09-
19221/202618.03.2026 | Joo, o . [B.BARIK 5 OLD 5

CcMP- COURT NO. |Order Dtd. 9999-12-
19222/2026(18.03.2026  |/" oo, |M.BEHERA 5 oLD 31

ABLAPL- JADUNATH COURT NO. |Order Dtd. 2026-03-
19223/2026/18.03.2026  11405/2026 |pRADHAN 2 OLD 16

CMAPL- COURT NO. |[Order Dtd. 2026-05-
19224/202618.03.2026  |[o"0 0 . |J.SAHOO i 11

ABLAPL- JADUNATH COURT NO. |Order Dtd. 2026-03-
19225/2026(18.03.2026 |1 o o (Lpn Dy i e BAIL-1

ABLAPL- SIBA PRASAD COURT NO. |[Order Dtd. 2026-03-
19227/2026 (18.03.2026 |00 [Shnoo > oL 1

) [19228/2026(18.03.2026 |[ABLAPL-  [SIBA PRASAD COURT NO. [Order Dtd. 2026-03-

13)
(Se¢




8007/2024 |SAHOO 2 OLD 11
RSA- COURT NO. |Order Dtd. 2026-03-
19229/2026(18.03.2026 639/2025 S .MOHARANA 51 16
CRLA- SHRADHANJALTI COURT NO. |Order Dtd. 2026-03- |CRIMINAL
19230/2026|18.03.2026 305/2015 DAS 5 13 APPEAL
WP (C) - P. K. COURT NO. |Order Dtd. 2026-03-
19231/2026(18.03.2026 7711/2026 |MOHANTY 5 1
MATA- COURT NO. |Order Dtd. 9999-12-
19233/2026(18.03.2026 28/2026 S.P.DAS 1 31
WP (C) — COURT NO. |Order Dtd. 2026-03-
19234/2026(18.03.2026 7852/2026 J. SAHOO 1 16
CRLA- COURT NO. |Order Dtd. 2026-03-
19235/2026|18.03.2026 1130/2025 R.K.BARIK 1 17
WP (C) - A. B. COURT NO. |[Order Dtd. 9999-12-
19236/2026(18.03.2026 6066/2026 MALLICK o5 31
CRLA- COURT NO. |[Order Dtd. 9999-12-
19237/2026|18.03.2026 1070/2025 A.SAHOO 5 31
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
19239/2026(18.03.2026 18480/2024 K R SAHOO 5 31 (DIVISION
BENCH-1)
CRLA- COURT NO. |Order Dtd. 9999-12- |CRIMINAL
19240/2026(18.03.2026 419/2024 S HUSSAIN 9 31 APPEAL
MATA- COURT NO. |Order Dtd. 2026-05- |FIRST
19241/2026(18.03.2026 122/2024 B BARIK 1 01 APPEAL
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT
19242/2026(18.03.2026 29326/2025 L D PANDA 1 o1 BRANCH-6
RVWPET- COURT NO. |Order Dtd. 2026-03- |CIVIL
19243/2026|18.03.2026 113/2019 P K RATH 1 16 REVISION
MATA- COURT NO. |Order Dtd. 2026-03- |FIRST
19244/2026|18.03.2026 90/2024 K C PANDA 1 13 APPEAL
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19245/2026(18.03.2026 6831/2019 D SAMAL 1 1o (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19246/2026|18.03.2026 6748/2019 D SAMAL 1 12 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19249/2026(18.03.2026 6749/2019 D SAMAL 1 12 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19251/2026|18.03.2026 7280,/2019 D SAMAL 1 1o (DIVISION
BENCH-1)
RVWPET- COURT NO. |Order Dtd. 2026-03- |CIVIL
19263/2026(18.03.2026 47/2026 R.C.MALLICK o1 18 REVISION
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CHIEF

WP (C) - ' Order Dtd. 9999-12- WRIT
19264/2026118.03.2026 6673/2026 R. M. NAYAK ggg;éCE S 31 BRANCH-8
CHIEF
19267/2026/18.03.2026  |°RAPL- SK PRADHAN JUSTICE's |Order Ptd. 2026-03- |5, .0 o
1008/2026 17
COURT
CHIEF
19268/202618.03.2026 |°=AFL” SK SUNDARA gustIcg's |Order Dtd. 2026-03-
1017/2026 17
COURT
CHIEF
19270/2026|18.03.2026 ?8253;026 K DAS JUSTICE'S ?gder Dtd. 2026-03- |p;11
COURT
CHIEF
BLAPL- RANJIT . Order Dtd. 2026-03-
19271/202618.03.2026  |Sooet” o I JUSTICE'S %
COURT
CHIEF
19272/2026 |18.03.2026 ?82535026 CK ROUT JUSTICE'S ?gder pPtd. 2026-03-
COURT
RAMESH CHIEF
19273/2026(18.03.2026 %ﬁg%o% CHANDRA JUSTICE'S ?;der Dtd. 2026-03- |, 11
MAHARANA COURT
CHIEF
19274/2026|18.03.2026 |PLAPL” RK MALLICK gustIcE's OLder Dtd. 2026-03-
1009/2026 17
COURT
CHIEF
19275/2026|18.03.2026 |"AFD” SR BARIK gusTIcE'g Order Dtd. 2026-03- lg,p g
1013/2026 17
COURT
CHIEF
19276/2026 |18.03.2026  |°RAPL” BK MOHARANA JusTICE's Order Dtd. 2026-03- |, .. ,
1029/2026 17
COURT
CHIEF
19277/2026 |18.03.2026  |PLAPLT M MOHANTY JUSTICE's [Order Dbtd. 2026-03-
1032/2026 17
COURT
CHIEF
19278/2026|18.03.2026 ?82535026 B DAS JUSTICE'S ?gder btd. 2026-03-
COURT
CHIEF
BLAPL- PARSURAM . Order Dtd. 2026-03- _
19280/2026(18.03.2026  |>p5 000 oo [P JusTICE'S 0% BATL-1
COURT
CHIEF
19281/202618.03.2026 ?32535026 G ROUT JUSTICE'S ?ider Ptd. 2026-03-
COURT
CHIEF
19282/202618.03.2026 |LAPL- MR SAHOO JusTICE's Order btd. 2026-03-
1055/2026 17
COURT
CHIEF
19283/2026/18.03.2026  |PLAPL- MR SAHOO JUSTICE's [Order Dbtd. 2026-03-
1058/2026 17
COURT
CHIEF
19285/202618.03.2026 ?3?535026 BS SWAIN JUSTICE'S ?ider Ptd. 2026-03-
COURT
CHIEF
BLAPL- . lorder Dtd. 2026-03-
19286/202618.03.2026 |- ;o0 BP TANGA JuSTICE'S |7

COURT
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BLAPL-

CHIEF

Order

Dtd.

2026-03-

|l —_
19287/202618.03.2026 |- ;2" |G SAHOO JusTICE'S |07 BATL-2
COURT
CHIEF
19288/2026 /18.03.2026 |°RAPL” MR SAHOO JUsTICE's Order Dtd. 2026-03- ...,
1065/2026 17
COURT
CHIEF
19290/2026|18.03.2026 |>AFD” S SAMAL gusTIcE's Order Dtd. 2026-03- g,y 5
1091/2026 17
COURT
CHIEF
19291/2026|18.03.2026 fi§§3;026 K DAS JUSTICE'S ?gder Dtd. 2026-03-
COURT
CHIEF
19292/2026 /18.03.2026 |°LAPL” K DAS JUSTICE's Order Dtd. 2026-03- ..., ,
1103/2026 17
COURT
CHIEF
19293/2026|18.03.2026 |"-AFD” PR SINGH gusTIcE'g Order Dtd. 2026-03- lg,.p 5
1110/2026 17
COURT
CHIEF
19295/2026 /18.03.2026 |°LAPL” G SAHOO JUSTICE's [Order Dtd. 2026-03- |, .. -
1113/2026 17
COURT
CHIEF
19296/2026(18.03.2026 ?iﬁ§35026 G SAHOO JUSTICE'S igder Ptd. 2026-03-
COURT
CHIEF
19298/2026|18.03.2026 |o-AFD” G SAHOO gusTIcg'g Order Dtd. 2026-03- lg,;p 5
1115/2026 17
COURT
CHIEF
19299/2026(18.03.2026 ?5?53;026 G SAHOO JUSTICE'S ??der Ptd. 2026-03-
COURT
CHIEF
19301/2026 |18.03.2026  |°LAPLT RK MALLICK JUSTICE's [Order Dbtd. 2026-03-
1121/2026 17
COURT
CHIEF
19302/2026/18.03.2026 | PLAPL- A PATTANATIK JUSTICE'g Order Dtd. 2026-03-
1124/2026 17
COURT
CHIEF
19303/2026|18.03.2026 |LAPLT SR BARIK JusTICE's Order Dtd. 2026-03- |, ., o
2511/2026 17
COURT
CHIEF
19305/202618.03.2026 ?gﬁzg;ZOZS G SAHOO JUSTICE'S ?ider Ptd. 2026-03-
COURT
CHIEF
19306/202618.03.2026 |LAPL- DP DASH JusTICE's Order Dtd. 2026-03- ...,
12/2026 16
COURT
BLAPL- COURT NO. Order Dtd. 2026-03-
19307/2026(18.03.2026  |-o700" o |DP DASH : o
BLAPL- COURT NO. Order Dtd. 2026-03-
19308/202618.03.2026 | 00" ISR STNGH ; o
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
19318/202618.03.2026 o0 ) A, K.PRADHAN : > N NCH 3
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19320/2026 |18.03.2026 g§;§>;026 A.K. PRADHAN COURT NO. lOrder Dtd. 2026-03- |WRIT =~
19321/2026(18.03.2026  |>0300° |6 gavsINGH COURT No. |Order Dtd. 2026-03-
19322/2026/18.03.2026 ?8?535026 G JAYSINGH §0URT NO. ?gder Dtd. 2026-03-
19323/2026|18.03.2026 ?i?i?;026 G JAYSINGH gOURT NO. ?gder Dtd. 2026-03-
19327/2026|18.03.2026 gﬁ??gg; B.R.SENAPATT SOURT NO. ?gder Dtd. 2026-03-
19333/2026/18.03.2026 §§§§§}2011 J R NAYAK gOURT NO. ?gder Dtd. 2026-03- giiECH—Z
19334/2026(18.03.2026 ggégé;201l P K MOHANTY COURT No. |Order Dtd. 2026-03- WRIT
19335/2026(18.03.2026 ggégé;2023 G ¢ JENA gOURT NO. ?ider Dtd. 2026-03- giiECH—7
19336/2026 18.03.2026 ?538;;2024 T SWAIN COURT MO Order brd. 2026-03- wRiT
19337/2026(18.03.2026 fféi};o26 R K BARIK COURT NO. Order Dtd. 2026703 IR s
19338/2026(18.03.2026 |] /77 . MR SAHOO COURT NO. [o¥der Drd. 20267037 lgarr-1
M/S.
19339/2026/18.03.2026 2523}5026 EEE%E:;?S. §OURT NO. ?gder Dtd. 2026-03- giiECH—Z
GOCHHAYAT

19340/2026|18.03.2026 ?522};026 A K NAYAK SOURT NO. ?;der Dtd. 2026-03- giiECH—Z
19341/2026|18.03.2026 233235025 SARAT DASH §OURT NO. ?gder Dtd. 2026-03-
19342/2026(18.03.2026 ¥§é§>;026 A K PATRA §OURT NO. ?;der Dtd. 2026-03-
19343/2026(18.03.2026 ?22@52626 gﬁiggigﬂ gOURT NO. ?gder Dtd. 2026-03-
19344/2026(18.03.2026 7705000 la. K. BEHERA COURT NO. |Order Dtd. 2026-03-
19345/2026|18.03.2026 ?3225;626 Esivlqilgg SAGAR gOURT NO. C1)16:der Dtd. 2026-03- BATT-1
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WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19346/2026|18.03.2026 6638/2026 B R SETHI 3 16 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19347/2026|18.03.2026 7028/2026 A MOHANTY 3 16 BRANCH-1
WP (C) - LOKANATH COURT NO. |Order Dtd. 2026-03-
19348/2026(18.03.2026 5539/2026 |SAHOO 3 OLD 16
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
19349/2026(18.03.2026 29632/2025 M R SAHOO 1 o5 (DIVISION
BENCH-1)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
19350/2026|18.03.2026 29632/2025 T BAG 1 o5 (DIVISION
BENCH-1)
ABLAPL- SUDARSAN COURT NO. |[Order Dtd. 2026-03-
19351/2026(18.03.2026 1448/2026 |[BEHERA 1 16
ABLAPL- COURT NO. |[Order Dtd. 2026-03-
19352/2026(18.03.2026 1451/2026 AK SAHOO 1 16
ABLAPL- PRIYA RANJAN COURT NO. |Order Dtd. 2026-03-
19353/2026(18.03.2026 1453/2026 |SINGH C 1 16 BAIL-1
ABLAPL- PRIYA RANJAN COURT NO. |Order Dtd. 2026-03-
19355/2026(18.03.2026 1456/2026 |SINGH 1 16 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19356/2026(18.03.2026 1463/2026 RR DAS 1 16 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19357/2026(18.03.2026 1466/2026 M MOHANTY 1 16 BAIL-1
ABLAPL- PRIYA RANJAN COURT NO. |Order Dtd. 2026-03-
19358/2026(18.03.2026 1471/2026 |MISHRA 1 16
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19359/2026(18.03.2026 2130/2026 A PATTANAIK 1 16
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19361/2026(18.03.2026 1454/2026 HK MOHANTA 1 16 BAIL-1
ABLAPL- SATYANARAYAN COURT NO. |Order Dtd. 2026-03-
19362/2026(18.03.2026 1446/2026 |MISHRA 1 16
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19364/2026(18.03.2026 8128/2019 N C ROUT 1 17 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19366/2026(18.03.2026 8359/2026 KC PANDA 1 18 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19367/2026|18.03.2026 8401/2026 KC PANDA 1 18 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
19368/2026|18.03.2026 8450/2026 KC PANDA 1 31 BRANCH-1
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ABLAPL-

JADUNATH

COURT NO.

Order Dtd. 2026-03-

19406/2026118.03.2026 1477/2026 |PRADHAN C.O. 1 16 BAIL-1
BLAPL- COURT NO. Order Dtd. 2026-03-
19407/2026118.03.2026 1023/2026 D P DASH Cc.0. 1 17
WP (C) - COURT NO. Order Dtd. 2026-03- WRIT
19408/2026118.03.2026 1381/2026 J P KAR Cc.O. 1 17 BRANCH-4
CONTC- COURT NO. |order Dtd. 2026-03-
19409/2026118.03.2026 332/2026 R.K.BARIK C.0O. 1 17 CONTEMPT
MACA- SANKAR Order Dtd. 2026-03-
19022/2026118.03.2026 1260/2024 |PRASAD PADHT GENERAL 14
WP (C) - TAPAS KUMAR Order Dtd. 2026-03- [WRIT
19023/202618.03.2026  |Joocio 0 | GENERAL 3 R ANCH-
CRLREV- MANORANJAN Order Dtd. 2026-03-
19024/2026118.03.2026 141/2026 DAS GENERAL 09
SHRIMAN
WP (C) - . WRIT
19025/202618.03.2026 | /0" . [PRITAM GENERAL Entire Order R ANCH-
MISHRA
WP (C) - MURALTDHAR . .
19026/202618.03.2026 | [oc" o000 ool GENERAL Entire Brief
CRLMC- MURALIDHAR . . CRIMINAL
19027/2026118.03.2026 1249/2022 |BISWAL GENERAL Entire Brief MISC
WP (C) - JYOTIRANJAN . .
19030/2026118.03.2026 7715/2011 |SAHOO GENERAL Entire Brief
WRIT
WP (C) - JYOTTRANJAN . BRANCH
19033/20261(18.03.2026 22392/2023 |SAHOO GENERAL Entire Document (DIVISION
BENCH-2)
19038/2026|18.03.2026  |CRTME- MAHADEV SAHU |GENERAL Petition With
86/2026 Annexures
WP (C) - Judgement Dtd. 2026- WRIT
19040/2026(18.03.2026  |( oo’ . [KANTHA TARAT [GENERAL aeao R ANCH-G
BLAPL- DEBIDUTTA Order Dtd. 2011-07-
19044/20261/18.03.2026 12820/2011 MOHAPATRA GENERAL 12
MATA- DINOBANDHU Petition With FIRST
19045/2026/18.03.2026  |1,0 5004 \MUKHERJEE GENERAL Annexures APPEAL
PRAMOD
19046/2026 18.03.2026 ?22‘?52625 RANJAN GENERAL gfder ptd. 2026-04-
BEHERA
WP (C) - RAKESH KUMAR Order Dtd. 2026-03- |[WRIT
19048/20261(18.03.2026 8172/2026 |PATRA GENERAL 17 BRANCH-1
WP (C) - RAKESH KUMAR Order Dtd. 2026-03- |[WRIT
19049/20261(18.03.2026 8184/2026 |PATRA GENERAL 17 BRANCH-1
BLAPL- SAYAT KUMAR Order Dtd. 2026-03-
19131/2026118.03.2026 1006/2026 |PUROHIT GENERAL 16
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WP (C) -

SANDHYARANI

Order Dtd.

2026-03-

WRIT

19134/2026/18.03.2026 668572026 |pANT GENERAL 10 BRANCH—7
BLAPL- BAISHNAB Order Dtd. 2026-03-
19135/2026/18.03.2026 1087/2026 |CHARAN PATRA GENERAL 17
ABLAPL- KHUSBU Order Dtd. 2026-03-
19137/2026/18.03.2026 1467/2026 |PANTGRAHT GENERAL le
WP (C) - SANDHYARANI Order Dtd. 2026-03- |WRIT
19138/2026/18.03.2026 6688/2026 |PANT GENERAL 10 BRANCH-7
BLAPL- RAJENDRA Order Dtd. 2026-03-
19190/2026/18.03.2026 1047/2026 |NARAYAN ROUT GENERAL le
PRAMOD
19226/2026|18.03.2026  |RCEAM- RANJAN GENERAL Entire Brief FIRST
215/2022 APPEAL
BEHERA
WP (C) - SOUMYA . . WRIT
19238/2026/18.03.2026 35087/2025 |RANJAN OJHA GENERAL Entire Brief BRANCH-4
MACA- SOUMYA Order Dtd. 2025-03- [NISC-
19247/2026/18.03.2026 60172023 |RANJAN OJHA GENERAL 04 2E§EAL
ABLAPL- Order Dtd. 2026-03-
19257/2026/18.03.2026 1488/2026 ANJANA SAHOO |GENERAL p BAIL-1
ABLAPL- Order Dtd. 2025-09-
19259/202618.03.2026 9133/2025 BIKAS SWAIN |GENERAL 10 BAIL-1
SHRIMAN
WP (C) - . WRIT
19261/2026(18.03.2026 17678/2021 PRITAM GENERAL Entire Document BRANCH-8
MISHRA
CRLMC- HAREKRUSHNA . CRIMINAL
19360/2026/18.03.2026 989/2018 DASH GENERAL Entire Document MISC
BLAPL- SATYAPADA Order Dtd. 2026-03-
19363/2026/18.03.2026 204/2026 |SHARMA GENERAL 18
ABLAPL- BASUDEV Order Dtd. 2026-03-
19365/2026/18.03.2026 1562/2026 |BARTK GENERAL 17 BAIL-2
WP (C) - Order Dtd. 2026-03- |WRIT
19062/2026/18.03.2026 26391/2025 A K MOHANTY |GENERAL 06 BRANCH-G
WP (C) - Order Dtd. 9999-12- |WRIT
19067/2026/18.03.2026 39293/2025 [PTLLTP RAY GENERAL 11 BRANCH-6
WP (C) - Order Dtd. 2025-12-
19070/2026/18.03.2026 32237/2025 DILLIP RAY |GENERAL 10
WP (C) - Order Dtd. 2025-12- |WRIT
19073/2026/18.03.2026 32240/2025 DILLIP RAY |GENERAL 10 BRANCH-5
WP (C) - Order Dtd. 2026-03- [WRIT
19075/2026/18.03.2026 425472026 DILLIP RAY |GENERAL 10 BRANCH-4
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WP (C) - Order Dtd. 2026-02-
19079/2026 (18.03.2026 |, )% . |[DILLIP RAY |GENERAL 5
CONTC- Order Dtd. 2026-03-
19082/202618.03.2026 |0 -0 . |L D PANDA GENERAL 5
WP (C) - Order Dtd. 2026-03- |[WRIT
19085/2026|18.03.2026 | Jooo%o o M K PANI GENERAL o R ANCH-8
WP (C) - Order Dtd. 2015-09-
19086/202618.03.2026 |- 00" o A K PANDA GENERAL 01
WP (C) - Order Dtd. 2026-03-
19087/202618.03.2026 | fooo 00, M K PANI GENERAL i
ABLAPL- Order Dtd. 2026-03-
19088/2026 [18.03.2026 |/ >0 M K PANI GENERAL o BATL-1
WP (C) - Order Dtd. 2026-03- |WRIT
19089/202618.03.2026 | Lo, o0 . [KIRTAN DANG |GENERAL s ERANCH-2
RPFAM- Order Dtd. 2026-04-
19090/202618.03.2026 | oo " M K PANI GENERAL oe
CRLREV- Order Dtd. 2026-03-
19091/2026|18.03.2026 S /o M K PANI GENERAL o
MATA- JANMAJAYA Order Dtd. 2024-02- |FIRST
19092/2026(18.03.2026 |, o0"0 oo [oaoro GENERAL i APDEAL
CMP- Order Dtd. 2026-03-
19093/2026|18.03.2026 S, [P K MISHRA |GENERAL 1
WP (C) — Order Dtd. 2017-12-
19094/2026|18.03.2026 |, 050000 |T SAHOO GENERAL o8
WP (C) - Order Dtd. 2026-04- |[WRIT
19095/2026 |18.03.2026 |20, [M NAYAK GENERAL 05 R ANCH-T
WP (C) - Order Dtd. 2026-03- |[WRIT
19096/2026|18.03.2026 |- %> B R SENAPATI GENERAL i R ANCH-
19097/2026|18.03.2026 | CoE” D J NAYAK  |GENERAL Entire Order
s 1332/2025
BLAPL- Order Dtd. 2026-03-
19101/202618.03.2026 | "> DK PANDA GENERAL e BATL-1
KARTIKA BAGH
19232/202618.03.2026 %ﬁgg;zo% @ PAMPUDU @ |GENERAL ?gder Ptd. 2025-12-
KARTIK
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
19248/2026|18.03.2026 | o' . U R PATRA GENERAL T8 (DTVISTON
BENCH-3)
CRLMP- Order Dtd. 2026-03-
19250/2026|18.03.2026 | "0 . |S K MOHANTY |GENERAL T8
[19252/2026[18.03.2026  [wp(C) - K C SAMAL  |GENERAL Order Dtd. 2022-07- |WRIT
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| |16395/2022| 18Petition, Annexure, BRANCH-1 ﬁ&;
19253/202618.03.2026 | oo °" . |s K BISWAL |GENERAL Order Dtd. 2026-03-
19254/202618.03.2026 |50 17 SUSANTR ok |GENERAL Order Dtd. 2026-03- WRIT
19255/202618.03.2026 | 700n o PECATANPA lgenERar Order Dtd. 2025711
19256/2026 |18.03.2026 §§§g>5026 R K DEHURY |GENERAL ?gder Dtd. 2026-03-
19258/2026 18.03.2026 ?iég>5026 R K DEHURY |GENERAL ?gder Dtd. 2026-03-
19260/2026|18.03.2026 §§é§;;2025 SUMAN MITRA |GENERAL ?gder pPtd. 2026-03- giiECH—l
19262/2026 (18.03.2026 ggé§>;026 oy NUMAR - eENERAL Order Drd. 2026703
19265/2026|18.03.2026 3522}5026 A K BISWAL |GENERAL ??der btd. 2026-03- giiECH—Z
19266/2026(18.03.2026  [yeo. o0, 2000 E GENERAL Order Dtd. 2026-03- WRIT
19269/2026|18.03.2026 gié?>;026 e R GENERAL Order Dtd. 2026-03- WRIT
19279/202618.03.2026 QSégg;2024 PINKY JENA |GENERAL ggder btd. 2025-06-
19284/202618.03.2026 | Juphien o [0 PRAR GENERAL Qrder Dtd. 2019-09- CRIMINAL
19289/202618.03.2026 2??25;625 B SWAIN GENERAL ?gder btd. 2025-09- lpp1p
19294/2026|18.03.2026 ggé?;526 PSRN cENERAL Order Dtd. 2026-03- WRIT
19297/202618.03.2026 |30 o P K DASH GENERAL Jpder brd. 20197037
19300/2026 18.03.2026 ??2;2023 M BARAL GENERAL Order Dtd. 2024-09- 50N>
19304/2026[18.03.2026 |5 5)°  ls k mata  |cENERAL Order Dtd. 2026-03- WRIT
19309/2026|18.03.2026 ggég};026 SURENDRA DAS (GENERAL ?ider Dtd. 2026-03- g§i§CH—1
19310/202618.03.2026 §¥§;2026 B R SENAPATI |GENERAL ??der Ptd. 2026-03- EE;ECH_3
19311/202618.03.2026 | '5°0° P R SWAIN  |GENERAL Order Dtd. 2026703




19312/2026 18.03.2026 ?3253;026 DILLIP SAMAL |GENERAL ?gder Dtd. 2026-03-
19313/2026|18.03.2026 ?22?5;626 DILLIP SAMAL |GENERAL gider btd. 2026-04-
19314/2026 18.03.2026 ?§§252526 DILLIP SAMAL |GENERAL ?gder Dtd. 2026-03-
19315/2026 |18.03.2026 3232856 R K BARIK  |GENERAL 2ider Dtd. 2026-03-
19316/2026 |18.03.2026 222335025 N MUKHI GENERAL ggder btd. 2026-02-
19317/2026(18.03.2026 gs;g;;ZOZS M R BARIK  |GENERAL ?gder Dtd. 2026-03-
19319/2026 18.03.2026  |So00> . |G BARIK GENERAL Order Dtd. 2026-05-
19324/2026|18.03.2026 25é2>5026 T K BARIK  |GENERAL ??der Ptd. 2026-03- gii;CH_4
19325/2026(18.03.2026 2535}5026 P K DAS GENERAL Order brd. 2026-05- R
19326/2026|18.03.2026 25422;2025 IN PERSON  |GENERAL Order Drd. 2026-03-
19328/2026 18.03.2026 g§§§}£026 T K BARIK  |GENERAL ggder btd. 2026-03-
19329/202618.03.2026  |sop o000 [olnts o [GENERAL Order Dtd. 2026-03- |SHCOND
19330/2026 |18.03.2026 ggégé;2025 e oy |[GENERAL 2igiiiiziﬁ,9999_lz_ R
19331/202618.03.2026 ?§§25}2015 A K MISHRA |GENERAL order brd. 2026-02- R
19332/202618.03.2026 |20 N B SAHOO  |GENERAL ppder prd. 202512 ApPEAL
SEC.

19354/2026(18.03.2026 |20 e laENERAL Order Drd. 20267057 lparrg
19369/202618.03.2026 g§§¥§626 P. S. DAS  |GENERAL ?gder Dtd. 2026-03-
19370/2026 |18.03.2026 §z£§>;026 A SAHOO GENERAL Order Dtd. 2026-03- WRIT
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CONTC- SUDHANSU Order Dtd. 9999-12-
19371/2026|18.03.2026 | ;50 o0o o |pprnn gpna | CENERAL 31 CONTEMPT

BLAPL- Order Dtd. 2026-03-
19372/2026|18.03.2026 |\ 7.> oo . [P. S. DAS  |GENERAL 18

CMP- SUDHANSU Order Dtd. 2025-09-
19373/2026(18.03.2026 |0 o ooc  [ppnn spna | CENERAL oc

WP (C) - Order Dtd. 2026-03- |WRIT
19374/202618.03.2026 | o000, A SAHOO GENERAL 18 ERANCH-S

WP (C) - Order Dtd. 9999-12-
19375/2026(18.03.2026 | 5o o, |B.BEHERA GENERAL 31

WP (C) - Order Dtd. 2026-03- |[WRIT
19376/2026|18.03.2026 |50 o, [P. S. DAS  |GENERAL 18 BRANCH-8

ABLAPL- Order Dtd. 2026-03-
19377/2026|18.03.2026 [ ;2070 |S DASH GENERAL 17

WP (C) - Order Dtd. 2026-03- |WRIT
19378/2026 (18.03.2026 |, -0, - [A SAHOO GENERAL 18 BRANCEH-4

WP (C) - Order Dtd. 2026-03- |[WRIT
19379/2026|18.03.2026 | o o o, [P. S. DAS  |GENERAL 18 BRANCH-3

BLAPL- Order Dtd. 2026-03-
19380/2026(18.03.2026 | 500, |S DASH GENERAL T8

ABLAPL- Order Dtd. 2026-02-
19381/2026(18.03.2026 4385/2025 D.SWAIN GENERAL 23 BAIL-2

WA- Order Dtd. 2026-02- |WRIT
19382/2026(18.03.2026 |0 oo., [B. K. SWAIN |GENERAL >3 ADDEAL

CONTC- Order Dtd. 2026-02-
19383/2026(18.03.2026 1129/2026 RK MOHAPATRA |GENERAL 20

CRLREV- Order Dtd. 2026-03-
19384/2026(18.03.2026 50/2026 S SATAPATHY |GENERAL 31

CRLMC- Order Dtd. 2026-03-
19385/2026(18.03.2026 |- oo, |JC BARAL GENERAL e

CONTC- Order Dtd. 2005-02-
19386/2026|18.03.2026 | /-o -0  |(A.SUNDARAY |GENERAL o1

CONTC- Order Dtd. 2026-03-
19387/2026|18.03.2026 | 0 -0 . [B. K. SWAIN |GENERAL e

CRLMC- Order Dtd. 2026-03-
19388/202618.03.2026 | -oc) /o0 s |JC BARAL GENERAL e

GUAP- Order Dtd. 2026-04-
19389/2026(18.03.2026 |7)°° . |M.R. BARIK |GENERAL 20

RSA- Order Dtd. 2026-01- |SECOND
19390/202618.03.2026 ;00 0o |H.JENA GENERAL 55 ADDEAL

WP (C) - Order Dtd. 2026-03- [WRIT
19391/2026(18.03.2026 | 2c /o0, A SAHOO GENERAL T8 BRANCH-S

[19392/2026(18.03.2026  [BLAPL- \JP KAR GENERAL Order Dtd. 2026-03-

32)




8248/2024 16
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
19393/2026118.03.2026 18405/2025 J. P. KAR GENERAL 18 (DIVISION
BENCH-1)
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
19394/2026118.03.2026 7677/2026 A SAHOO GENERAL 17 (DIVISION
BENCH-3)
MISC.
19395/2026 |18.03.2026 |-20~ P BEHERA GENERAL Order Dtd. 2023-06- |, pppay
633/2020 23
SEC.
WP (C) - Order Dtd. 2026-02-
19396/2026118.03.2026 26231/2025 A.SUNDARAY GENERAL o5
WP (C) - Order Dtd. 2026-02-
19397/202618.03.2026 | /g 0”0, |PK LENKA GENERAL 5
MISC.
19398/2026 118.03.2026 |[L290° P.BEHERA GENERAL Order Dtd. 2023-06- |,pppay
630/2020 23
SEC.
MATA- Order Dtd. 2026-03-
19399/2026118.03.2026 381/2025 A.SUNDARAY GENERAL 18
BLAPL- BIJAY KUMAR Order Dtd. 2026-03-
19400/202618.03.2026 1,00 o [ooin GENERAL s BATL-2
WP (C) - Order Dtd. 2026-03- [WRIT
19401/2026(18.03.2026 |g-o=' - |P BEHERA GENERAL i R ANCH-7
CRLREV- Order Dtd. 2026-02-
19402/2026118.03.2026 307/2025 B.C.PANDA GENERAL 23
CONTC- Order Dtd. 2026-03-
19403/2026(18.03.2026 |co ~ - |P BEHERA GENERAL i CONTEMPT
WP (C) - Order Dtd. 2026-03- |WRIT
19404/20261(18.03.2026 7964/2026 D.NATIK GENERAL 18 BRANCH-1
RVWPET - Order Dtd. 2026-02- |CIVIL
19405/2026118.03.2026 287/2025 B.N.SAHU GENERAL 13 REVISION
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